Central Administrative Tribunal
Principal Bench, New Delhi.

OA-2580/2016
MA-2327/2016

New Delhi this the 4 day of August, 2016.

Hon’ble Mr. Shekhar Agarwal, Member (A)
Hon’ble Mr. Rqj Vir Sharma, Member (J)

1. Mukesh Devi Panghall,
D/H/o Sh. Devender Singh,
Age:-43 years,

R/0 27A, Jyoti Apartment,
Sector-14, Rohini,
Delhi-110085.

2. Sangeeta,
D/H/o Sh. Jitender Kumar,
Age-26 years,
R/o 113, Mahender Garden,
Tehsil Narnol, Haryana.

3. Ritu Goel,
D/H/o Sh. Ram Rattan Goel,
Age:-34 years,
R/o 705, A-10, Ward-3,
Mahrauli, Delhi-30.

4, Kamna,
D/H/o Sh. Inder Singh,
Age:-30 years,
R/o0 118C, H.M. House,
Babbar Chow, Bijwasan,
Delhi-110040.

5. Happy Rani,
D/H/o Sh. Trilok Chand,
Age:-39 years,
R/o H.No.6, Gali No.4B,
Sanjay Colony, Narelq,
Delhi.

6. Birinder Singh Malik,
S/o Sh. Suraj Mal Mallik,



10.

1.

12.

13.

Age:-36 years,

R/o 109, Gali No.8,
Gopal Nagar, Ph-ll,
Nazafgarh, Delhi.

Surender Kumarr,
S/o Sh. Zile Singh,
Age:-31 years,

R/o H.No. 22A,
Vilage Naya Bans,
Delhi-110082.

Reema Guptaq,

D/H/o Sh. Ritesh Gupta,
Age:-39 years,

R/o 78, Blok-F, Pocket-24,
Sector-7, Rohini,
Delhi-110085.

Alka,

D/H/o Sh. Sandeep Kumar Maan,

Age:-34 years,
R/o 327, Khera Khurd,
Delhi-110082.

Parveen Kumair,

S/o Sh. Hans Raj,

Age:-38 years,

R/o H.No. 1017, Main Delhi Road,
Bawana, Delhi-39.

Seema Rani,

D/H/o Sh. Om Prakash,
Age:-29 years,

R/o 381, Gamri Colony,
Khera Kalan,
Delhi-110082.

Kirtan Prasad,

S/o Sh. Govind Prasad,
Age:- 29 years,

R/o L-242, Mangol Puri,
Delhi-110083.

Anju Bala,
D/H/o Sh. Sukhbir Singh,
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14.

15.

16.

17.

18.

19.

20.

Age:-35 years,

R/o H.No. 82, Main Road,
Opp. MCD School, Bankher,
Narela, Delhi-40.

Bhagmati,
D/H/o Sh. Ashok Kumairr,
Age:-32 years,

R/o RZ-37A, Main Gopal Nagar,

Najafgarh, Delhi-110043.

Sarika Chaudhary,
D/H/o Sh. Vikash Mittal,
Age:- 35 years,

R/o 231, Bannu Enclave,
Pitam Pura, Delhi-110034.

Geetaq,

D/H/o Sh. Dharambir Singh,
Age:-29 years,

R/0 262, Harijan Basti,

Vill. Madanpur, Dabas,
Delhi.

Suvidha Yadav,

D/H/o Sh. Manoj Yadav,
Age:-28 years,

R/o VPO Khera,

Dabar, Delhi-73.

Yogesh Kumar,

S/o Sh. Rai Singh,
Age:- 32 years,

R/o B-27, Durga Vihar,
Deoli, Delhi-110073.

Ashok Kumar Yadav,
S/o Sh. Braham Singh,
Age:-43 years,

R/o H.No. 511, Shiv Mandir Gali,

Samay Pur Badli, Delhi-41.

Jasvir Singh,

S/o Sh. Mahipal Singh,
Age:-38 years,

R/o0 H.No. C-2/169,
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21.

22.

23.

24.

25.

26.

27.

Yamuna Vihar, Delhi-110053.

Shashi,

D/H/o Sh. Sandeep Kumar,
Age:-36 years,

R/o B-89/1, Gali No.é6,

New Usman Pur, Delhi-53.

Anurag Nagar,

S/o Sh. Kailash Chand Nagarr,
Age:- 28 years,

R/o H.No. 21, Block-N,
Mohan Garden,

Uttam Nagar,

Delhi-110059.

Madhuri Yadav,

D/H/o Sh. Harish Chandra Yadav,

Age:-38 years,

R/o G.No. 511, Shiv Mandir,
Samay Pur Badli,

Delhi-42.

Seema,

D/H/o Sh. Ram Karan,
Age:-33 years,

R/o H.No. 276, Bazar Panaq,
Karala, Delhi-110081.

Pooja Jain,

D/H/o Sh. Subodh Jain,
Age:-32 years,

R/o A-30, GaliNo.4,
Ashok Nagar, Shahdara,
Delhi-93.

Lokesh Kumarr,

S/o Sh. Kali Charan Singh,
Age:-37 years,

R/o Flat No. 511, Pocket-B,
Mayur Vihar, Ph-Il,
Delhi-91.

Nikita,
D/H/o Sh. Lokesh Kumarr,
Age:-37 years,
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R/o Flat No. 511, Pocket-B,
Mayur Vihar, PH-II, Delhi-91.

28. Kusum Lata,
D/H/o Sh. Naresh Chand,
Age:-48 years,
R/o H.No. 674, Mohalla Ghosian,
Najafgarh, Delhi-43.

29.  Anita Rani,
D/H/o Sh. Aswani Kumar,
Age:-40 years,
R/o F-197/58, Ganga Vihar,
Gokal Puri, Delhi-94. Applicants

(through Sh. Sachin Kumar Jain)
Versus

1. Delhi Subordinate Service Selection Board
Through its Chairman/Secretary,
FC-18, Institutional Areq,
Karkardooma, Delhi-110 092.

2. Govt. of NCT Delhi,
Directorate of Education,
Old Secretariat Building,
Vidhan Sabha, Delhi-110 054.
Through Secretary. Respondents

ORDER (ORAL)

Hon’ble Mr. Shekhar Agarwal, Member (A)

MA for joining together is allowed.

2. Learned counsel for the applicants has submitted that the applicants
were candidates for post codes 09/10, 10/10, 59/10 and 60/10 for the post of TGT
(Social Science). The respondents declared the result of the same on 17.05.2016
in which only Roll Numbers of the selected candidates were shown. The
respondents have neither declared the names of the candidates selected nor

have they declared the marks obtained by them.
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3. The applicants made a representation to the respondents on 06.06.2016.
However, the respondents have not yet taken any decision on the same.
Learned counsel for the applicants submitted that the applicants would be
satisfied in case directions were given to the respondents to decide their

representations within a given time frame.

4, Accordingly, this OA is disposed of at the admission stage itself without
issuing noftice to the respondents and without going into the merits of the case
with a direction to them to take a decision on the representation of the
applicants within a period of six weeks from the date of receipt of a certified
copy of this order. They shall communicate their decision to the applicants by

means of a reasoned and speaking order. No costs.

(Raj Vir Sharma) (Shekhar Agarwal)
Member (J) Member (A)

/ns/



